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NOTEmF THE REGISTRY

representationd the Department

08.0RDER DATED 30-7-2001.

Heard shri pP,K.Padhi,learmed coﬁnsel
for the Applicant and shri A.K.3o0se,learned senior
standing Counsel for the pepartment,

In this Original aApplication seeking
appointment under rehabilitation scheme applicants
are aggrievad against the letter dated 29, 7,2000
addressed by the Department to the Applicant NO,2
that his case for compassionate appointment could
not ne considered as he was nct eliginole on the
cround that he had not attaimed the age of 13
years,

fhere is no disfﬁte that the father
of the applicant No.2 dieslwhile serving under the
Respondents on 4,12,1998,Appiicant No.l1 is the
married daughter and applicant No.2 is the son,
Annexure-6 the Transfer Certificate issued by the
gchool reveals that the date of birth of applicant
No. 2 is 6.7.1983 and that he had appeared at the
apnual HSC examination of 1998, This certificate
has not been disputed in the counter.Thus,it 1s
clear by now the applicant No,2 had al ready attained
13 years of age and is eligible to oDe considered
for appointment urd er rehabilitation scheme.

Respondents are therefore,directed to

consider the case of applicant No.2 i.e. Dedanrata

ahoo

n

for appointment under rehadiiitation scheme

in case he makes a fresh rmépresencation seeking

appointment under rehaoilitation scheme within
from today and in case of receipt of such

PSR
alonpkd consider and

30 days

dispose of that re.resentation within a period of
thereafter
90 days/and intimate the result to the apglicant

NoC, 2.
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